IN THE CENTR&L ACMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERAZAL
* %k

C.A.49/97. | Dt.of Decision_:_|17-09=98

« T,Manyam
. K.Anil Kumar
. Kishore Kumar Dhotre
. K.V, Nagaraja Raoc
. V.&hyam Sunder Rao
« C.Ehiva Kumar

. J.81i441i Raju
8, F.Krishnaisah

. G.Ccpal Reddy
10,Syed, Munawar Ali
11.V.Sudhakar
12.C.Satyanarayena : . 2pplicents.
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1, The Unicn of India, rep. by the
Secretary to the Govt, of Indis,
Department of Telecommunicaticn,
New Delhi. '

?. The Chiel Generazl lManager,
Telecommunicaticn, A.F.Circle,

dyderabad., . JRespondents,

Counsel for the applicant§ ;3 Mr.X,Venksteswgra Rac
Counsel for the respendents i Mr.V.Rajeswara ZRac,ACdl{CGEC,
CCRAM: -~

THE HOK'BLE SHRI R, RAHCARAJAN : MEMBER (ADMN.)

THE HON'BLE SHRI B.S.JAI PARAMESHWAR : MEMBEER (JUCL.)
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onal. CRDER (PER HON'BLE SHRI R.KANGARAJAN : MEMBER (ADMN

Heard MriK,Venkateswara Rao, learned counsel for the

the

" appgied b 7

éppliCants and Mr,V,Rajeswara Rao, learned counsel for
respondents,
2. There are 12 applicants in this OA.

with three years Diploma or Degree from 1-1-1986,
working as TTAs,

w.e.f., 1-1-1986,

They are,Technicians
They| are now

They pray for the scale of pay of &.1400-2300/-

3. The OA is covered by the judgement of thisg Trikunal in

Ca,699/96 and 0A,50/98 disposed of to-day.

hold qood in this OA also,

4. The 0A is disposed cf., WNo costs.
S TA ’EWESHM (R.RANGARAJAN
_ﬂf”’,,~MEMBER(JUDL.) : MEMBER (ADMN.

\'\R.

The same okservation
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Copy to:
17 Tha Secretary to Govt. of Indie, - |
. Dept, of Telecommunications, New Delhi,

The Chief General Manager, Telscommunications,
- A,P.Circle, Hydarabad, : .

3. One copy to fr,K.Venkatesuare Rao,Advocate,CAT,Hyderat

' One copy to DJR(A),;CAT,Hyderabad.,

' Ona duplicate coﬁy}f

YLKR

+ Ons copy ta m;;v.ﬂajssuarayaaa.aadl.ncsc;car,ﬂyde:abé$.

Ja.do
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CHECKED 3 .
APPT ¥ZD SV

IN THZ CENTRAL ADVINISTIATIVE TRIZUH-L
HYDERAZAD ODINCH HYDIAABAD

THE HIN'SLZ SHRI R.34HGAAIAN  ; M(A)

AND

-

C 8D/ JUDGMENT

'm_ﬂ/ﬁ,A/C.D;NC:

ADNITTEDAMD 1HTIAIN DI EETI NS
155170 - -

ALLZI=D
DIGPSSED OF WITH DIRECTIONSG — =

DIarNﬁ“-D '
0 IsmM ED A5 WITHDRAWN

* cDEREOYREIECTED
NS 'TC CCSTS

NG CRDZR

&m TqEfRe arfaamjr
Bentrel Administiativa Teibunal
8% | RESPATCH

| 295591993&:%(/

gruae caradie
HYDERABAD BENEH






